
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK SABHA 
 

UNSTARRED QUESTION NO.506 
TO BE ANSWERED ON JULY 22, 2021 

SWACHH BHARAT MISSION 
 
No.506.   SHRIMATI SUNITA DUGGAL : 
 

Will the Minister of State for HOUSING AND URBAN AFFAIRS be 
pleased to state: 
   
(a)  The number of cities that have been certified as Open Defecation 

Free (ODF), ODF +, ODF ++, State-wise;  
 
(b) The number of household toilets and community/public toilets 
constructed or under construction under Swachh Bharat Mission 
during the last five years, State/year-wise; and 
 
(c) Whether the Government has launched any scheme for elimination 
of Single Use Plastic, air pollution and soil pollution and if so, the 
details thereof ?  

 

ANSWER 
 

THE MINISTER OF STATE OF THE  
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 
(SHRI KAUSHAL KISHORE) 

 
(a) : The State-wise break-up of Open Defecation Free (ODF), ODF+ and 
ODF++ certified cities is at Annexure-I.  
(b) : The state-wise break-up of total toilets constructed and under-
construction in urban areas as on 31.06.2021 under Swachh Bharat 
Mission is at Annexure-II. Year-wise data, however, is not maintained.  
(c) : Government has launched National Clean Air Programme (NCAP) 
as a long-term, time-bound, national level strategy to tackle air 
pollution across the country in a comprehensive manner with targets 
 

…2/- 
 



 
-2- 

 

to achieve 20% to 30% reduction in PM 10 and PM 2.5 level by 2024.  
 
The Plastic Waste Management Rules, 2016, prohibits manufacture, 
import, stocking, distribution, sale and use of carry bags and plastic 
sheets less than fifty microns in thickness in the country.  
 
The Solid Waste Management Rules 2016, notified by Ministry of 
Environment & Climate Change (MoEF&CC), inter-alia, addresses the 
issues relating to soil pollution in the country. 
 
Finance Minister in her budget speech has announced implementation 
of Swachh Bharat Mission 2.0, with a total financial allocation of 
�1,41,678 Crore, over a period of five years from 2021-2026, 
addressing, inter alia, issues relating to single use plastic, air and soil 
pollution. 
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Annexure-I 
 

Annexure referred to in reply to Part (a) of Lok Sabha Unstarred Qn No. 506 due for 
answer on 22.7.2021 regarding State-wise break-up of ODF, ODF+ and ODF++ certified 
cities.  

 
 

Sl. 
No 

State/  
Union Territory 

No. of Urban Local 
Bodies (ULBs) 
certified ODF  

No. of ULBs 
certified ODF+  

No. of ULBs 
certified ODF++  

1 Andaman and Nicobar 1 1 1 
2 Andhra Pradesh 110 102 7 
3 Arunachal Pradesh 21 0 0 
4 Assam 96 21 0 
5 Bihar 126 18 0 
6 Chandigarh 1 1 1 
7 Chhattisgarh 168 168 168 
8 Dadra & Nagar Haveli & 

Daman & Diu 3 2 0 
9 Delhi 5 4 3 
10 Goa 14 14 0 
11 Gujarat 171 161 103 
12 Haryana 81 62 14 
13 Himachal Pradesh 61 23 2 
14 Jammu and Kashmir 80 17 0 
15 Jharkhand 42 41 3 
16 Karnataka 271 126 2 
17 Kerala 93 25 0 
18 Ladakh 2 0 0 
19 Madhya Pradesh 383 380 295 
20 Maharashtra 391 386 210 
21 Manipur 27 1 0 
22 Meghalaya 10 0 0 
23 Mizoram 23 0 0 
24 Nagaland 18 0 0 
25 Odisha 113 51 16 
26 Puducherry 5 3 0 
27 Punjab 170 166 65 
28 Rajasthan 192 94 6 
29 Sikkim 7 3 0 
30 Tamil Nadu 666 406 0 
31 Telangana 74 79 7 
32 Tripura 20 5 0 
33 Uttar Pradesh 666 626 30 
34 Uttarakhand 99 45 3 
35 West Bengal 85 2 0 
  Total 4,295 3,033 936 



Annexure –II 

Annexure referred to in reply to Part (b) of Lok Sabha Unstarred Qn No. 506 due for 
answer on 22.7.2021 regarding number of toilets constructed or under-construction in 
urban areas under Swachh Bharat Mission.  

State-wise Progress of Construction of IHHT and CT/PT under SBM-U 

Sl 
No  

States/UT As on 30 June, 2021 
IHHT (*) Under 
Construction 

IHHT 
Constructed 

CT/PT (#) 
Under 

Construction 

CT/PT 
Constructed 

1 Andhra Pradesh 5,990 2,43,764 906 17,797 

2 Andaman & Nicobar 
Islands 

0 336 0 603 

3 Arunachal Pradesh 937 9,743 0 46 
4 Assam 9,208 73,747 0 3,350 
5 Bihar 99,309 3,93,613 5,752 21,728 
6 Chandigarh 0 6,117 0 2,512 
7 Chhattisgarh 0 325,050 0 18,832 
8 Dadra & Nagar Haveli 

and Daman & Diu 
0 2,378 0 615 

9 Delhi 238 725 5,121 28,256 
10 Goa 3,798 3,741 0 847 
11 Gujarat 1,574 5,60,046 347 24,149 
12 Haryana 473 66,427 87 11,374 
13 Himachal Pradesh 0 6,687 0 1,567 
14 Jammu & Kashmir 900 51,235 1,227 3,329 
15 Jharkhand 4 2,18,580 0 8,732 
16 Karnataka 0 3,93,278 1,027 36,556 
17 Kerala 6,152 37,207 632 2,803 
18 Ladakh 0 400 0 194 
19 Madhya Pradesh 75,608 5,77,619 4,451 19,782 
20 Maharashtra 1,438 7,11,353 674 1,66,465 
21 Manipur 513 37,593 22 512 
22 Meghalaya 0 1,604 0 152 
23 Mizoram 1,223 9,724 200 581 
24 Nagaland 2,554 19,847 0 235 
25 Odisha 33 1,40,401 152 12,040 
26 Puduchery  5,015 5,162 0 836 
27 Punjab 2,800 1,03,683 0 11,388 
28 Rajasthan 476 3,68,008 0 31,300 
29 Sikkim 325 1,066 0 163 
30 Tamil Nadu 14,000 5,08,562 1,580 92,744 
31 Telangana 6,942 1,56,396 28 15,465 
32 Tripura 294 20,269 50 1,073 
33 Uttar Pradesh 45,481 8,96,499 214 69,292 
34 Uttarakhand 4,095 23,545 116 4,642 
35 West Bengal 1,38,463 2,82,542 2,237 5,746 
 Total 4,27,843 62,56,947 24,823 6,15,706 
* IHHT - Individual House Hold Toilet 
# CT/PT - Community/ Public Toilet 
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